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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 14.07.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
    

   For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Competition App. 

(AT) No. 28 of 

2022 

Mukeshkumar Ishvarlal Patel  

Director, PMP Infratech Pvt. Ltd. 

Vs. 

The Competition Commission of India 

& Ors. 

 

Ankit Jain  

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 314 of 

2021  

 

Aditya Daftary & Ors. 

Vs. 

Mirador Constructions Pvt. Ltd. & Ors. 

 
With 

Srijan Sinha Abhay S. Undal 

3.  Comp. App. (AT) 

(Ins) No. 395 of 

2021  

Sujata Shekhar Shah & Ors. 

Vs. 

Mirador Construction Pvt. Ltd. 

 

Dilip Annasahab 

Taur 

Dilip Annasaheb-R1 

4.  Comp. App. (AT) 

(Ins) No. 336 of 

2022 
 

 

Oil India Ltd. 

Vs. 

Vijay Pitamber Lulla 

Resolution Professional of Fabtech 

Projects and Engineers Ltd. & Ors. 

 

S K Pandey Chaitanya Nikte-R1 

Kunal Kanunugo 

Tanushree Sogani 

Atishay Jain-R3 

5.  Comp. App. (AT) 

No. 24 of 2021 

 

Ashish Jaiswal 

Vs. 

Registrar of Companies, Chhattisgarh & 

Anr. 

 

Kamaljeet Singh Harshal Chauhan 

6.  Contempt Case 

(AT) No. 15 of 

2018 in Comp. 

App. (AT) No. 

260 of 2018 

Vikram Kapur & Ors. 

Vs. 

Girish kapur & Ors. 
 
 

With 

Manisha Chaudhary Saumya Gupta 

7.  Contempt Case 

(AT) No. 17 of 

2018 in Comp. 

App. (AT) No. 

260 of 2018 

Atlas Cycles (Haryana) Ltd. & Ors. 

Vs. 

Vikram Kapur & Ors. 

 
 

With 

Saumya Gupta 

 

Manisha Chaudhary 
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8.  Contempt Case 

(AT) No. 18 of 

2018 in Comp. 

App. (AT) No. 

261 of 2018 

Atlas Cycles (Haryana) Ltd. & Ors. 

Vs. 

Vikram Kapur & Ors. 

 
 

With 

Saumya Gupta Manisha Chaudhary 

9.  Contempt Case 

(AT) No. 19 of 

2018 in Comp. 

App. (AT) No. 

262 of 2018 

Atlas Cycles (Haryana) Ltd. & Ors. 

Vs. 

Vikram Kapur & Ors. 

 
 

 

Saumya Gupta Manisha Chaudhary 

10.  Contempt Case 

(AT) No. 25 of 

2020 in Comp. 

App (AT) (Ins) 

No. 279 of 2020 
 

Madhu Khandelwal & Anr. 

Vs. 

Sartaj Ali & Ors. 

Abhinav Choudhary  Vinod Chaurasia 

 

   For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 794 of 

2021 

 

Supriyo Kumar Chaudhuri & Anr. 

Vs. 

Jhunjhunwala Oil Mills Ltd. & Anr. 

 
With 

Akash Yadav  Gautam Singh 

12.  Comp. App. (AT)  

(Ins) No. 04 of 

2022  

 

Jhunjhunwala Oil Mills. Ltd. 

Vs. 

JVL Agro Industries Ltd. & Anr. 

Gautam Singh Swati Dalmia 

Palzer Moktan-R1 & R2 

13.  Comp. App. (AT) 

(Ins) No. 908 of 

2021 

 

 

Sanjay Rajkumar Chhabriaa 

Vs. 

Moon Star Securities Trading & Finance 

Co. Ltd & anr. 

 

Kumar Anurag Singh Aastha Mehta 

Alok Jain-R1 

Ranjana Roy Gawai 

Vasudha Sen-R2 

14.  Comp. App. (AT) 

No. 23 of 2021 

 

Vijay Parikh 

Vs. 

Tarun Chandrakant Parikh and Ors. 

 

Prabhat K.C. Pradhuman Gohil-

R1 & R2 

Natasha Dhruman-

R7 

15.  Competition App. 

(AT) No. 07 of 

2018 

 

The Board of Control for Cricket in 

India 

Vs. 

Competition Commission of India & 

Anr. 

 

Rao Vishwaja Samar Bansal 

(R-CCI) 

16.  Competition App. 

(AT) No. 15 of 

2018 

 

 

Federation of Gujrat State Chemists and 

Druggists Association &Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Gunjan Chowksey Manmeet Arora-R1 

Amit Gupta-R3 

Mansi Kukreja-R4 

17.  Competition App. 

(AT) No. 35 of 

2018 

 

Chemists & Druggists Association of 

Baroda &Anr. 

Vs. 

Reliance Agency & Ors. 

 

Anshul Narayan Mansi Kukreja-R1 

Manmeet Arora-R3 
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02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Hearing 

18.  Comp. App. (AT) 

(Ins) No. 1038 of 

2020 & I.A No. 

682 of 2022 
 
 

(PH) 
 

Arcelormittal India Pvt. Ltd.  

Vs.  

SREI Infrastructure Finance Ltd. & Ors. 

 
 

With 

Vishal Gehrana Anushree Kapadia 

Gaurav MathurR-1 

Ashim Sood-R2 

19.  Comp. App. (AT) 

(Ins) No. 1043 of 

2020 & I.A No. 

673 of 2022 
 

(PH) 
 

Arcelormittal Nippon Steel India Ltd.  

Vs.  

SREI Infrastructure Finance Ltd. & Ors. 

Akhil Anand Sudhir 

Sharma Amit 

Bhandari 

Anushree Kapadia 

Gaurav Mathur Sandeep 

Singhi-R1 Ruby Singh 

AhujaR2 

 

 

 

 

 

  Copy to: - 

                                                                                                             By order of Hon’ble Chairperson 

1. Notice Board                   -sd/-  

2. Website: www.nclat.nic.in                                                              Registrar       

http://www.nclat.nic.in/

